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i IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

-

0.A. No. 966/94. Dt. of Dacision : 9-8-94.

Mr. G. SR, Anjeneyulu e+ Applicant.

Us

1. Additional Divisional Railuay
Managsr, SC Rly, '
Vi jayawada Division,
Y Ssvarrada .
2. Sr. Divisional Operating Manager,
SC Rly, Vijayawada, ++ Respondants,

- e v .

Coun =) for the Respondents : Mr. N.V. Ramana,Addl.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE V. NEELADRI RAD : VICE CHAIRMAN
THE HON'BLE SHRI R, RANGARAJAN : MEMBER (ADMN.)
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1. The Additional Divisional Railway Manager,
S.C.Railway, Vijayawada Division,

Aada.

Z. 'r‘r{é'ig‘ff‘ﬁivisional Operatirig Manager,
S.C.Rly, Vijavawada.
+ 3., One copy té Mr.P.Krishna Reddy, Advocate, CAT.Hyd.
4, One copy to Mr.N.V.Ramana, &C for Rlys, CAT.Hyd.

5. One copy to Library, CAT.Hyd.
6. One spare copy.
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0.A.NO.966/94.

. | . JUDGMENT _ Dt: 9,8,1994

. (AS. PER HON'BLE SHRI _JUSTICE V., NEELADRI RAO, VICE CHAIRMAV)

Heard Shri P.,Krishna Reddy, learned counsel for

N At e e per e - e

{

counsel for the respondents.

2. This application is filed assailing the_ order

dated 25.5,1994 of R-2 in Memo No.B/P. 227/VI/92/01

(WNETEBDY THE GpplivOlic L@ wuiipas ee e o=y

service as Assistant Station Master with effect from

1.6.199?/. k‘\& L,J\r*‘ (rf& /rah A ‘,\r\,h{_vj\-'

3. An appeal dated -11,6.1994 was preferred before

R-1 against the order of R-2,

4, The only direction that can be given in this OA

in the circumstances referred to is, for early disposal

iy

of the appeal,
e, -
5. In the result,‘%}l is directed to dispose of
the appeal preferred by the applicant expeditipusly and
s preferably by 30.9.199%4,

6. The 0& is ordered accordingly at the admission
stage, Nc Costs:\
R MUAF e

{R, RANGARAJAN) ‘ {(V.NEELADRI RAQ) _
~ MEMBER (ADMN. ) VICE CHAIRMAN ﬂ

DATED: 9th Augqust, 1994,
Open court dictation, ﬁ%ﬁﬂbﬁ_,

tuqedﬁf ﬁa%jzvdm(3)<k_
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TYPEL BY 1t CHECKEL BY

COMFARLEL 37 AFFROVED BY

. IN THE CEITRAL ADMIIS TRATIVE TRIBUNAL
HYTCERABAL BEWJCH AT RYLERAE'.D

-
TI'E HON'BLL MR.JUSTICE V.IIEELADRI RAO
VICE-CHATIRMAN
AND

THE BOW'BLE UR.KR.RANGARAJZI ¢ M(;Doad)

DATEL:C%'-sg - Leca

ORBBR/JUDGMENT

M. A-NO .‘/R.A/C.A.NO .

. in
O.A.NO, qulOK L\.
(T.A.No. : (W, P, NO . )
Admitted and Ingerim directions
Issugd.

Aliow d.

) ' ) . . T2

. Disposed of with directions.u) .

I . T T—— Ay
Dismigsed

Dismigsed as withdrawn
Insmigsed for Default.
Ordened/Re jected

No order as to coists.






